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ADULTERATION OF FOODSTUFFS

*2345-A. Shrf M. Islamuddin: Wil
the ter of Health be. pleasegl to
stite whether tHE views of the State
Governments on the Central Blll cir-
culated to them to control the serious
menace of adulteration of foodstuff
has been received; 1£ so, to what effect?

Phe Minister of Health (Rajkumarl
Amvpit Kaur): Yes. The draft Bill hag
been gétierdlly approved by the State
Governments and has been suitably
modified in the light of their sugges-
tions. It will be introduced in Parlia-
ment shortly.

.SaorT Surrid or WAGONS POR
FOODGRAINS TRANSPORT IN MADRA§

*2346. Shri C. B. Narasimhan: Wil
the Minister of Railways be pleased
to state whether it is a fact that
wagons are not available from main
rice producing centres in Madras
State for transport to deficit areas
thetein?

The Minister of Railways and
Transport (Shri L. B. Shastri):
Wagons are regu]arly made available
to the main rice producing centres in
Madras State for the fransport of rice
1o, deficit areas therein. The quotas
fot wdeon: supplies are determindd in
consultation with the Madras Govern-
ment.

REGIONAL COMMISSIONER OF SCHEDULXD

CASTES AND TRIBES FOR MYSORE AND

TRAVANCORE-COCHIN

*2347. Shri N. Rachiah: Will the
Minister of Home Affairs be pleased
to state whether it is a fact that the
Central Government have decided to
appoint a ‘“Regional Commissioner”
for the Welfare of the Scheduled
Castes in Mysore and Travancore-
Cochin States?

The Minister of Home Affairs and
States (Dr. Katju): No

TELEGRAPH OFFICE FOR KOTHAPET

*2348. Shri Mohana Rao: Will the
Minister of Communications be pleas-
ed to state:

(a) whether Government are going
to open a Telegraph Office in Kotha-
pet which is the centre of the
Kothapet Taluka of Madras State
(East Godavery District);

(b) if the answer to part (a) above
be in the amrmatlve. when it will be
opened; and

_{c) if the answer to.past:£a) above
bnin the nekative the séheotit thers-
of RS
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of Communi
caﬁmnmkaj Bn.had ur): (a) Ye;

(b) Probably before December,
1952.

(c) Does not arise.

INDIAN TELEPHONE INDUSTRIES,
BANGALORE

#2349, Shri N. Rachiah: Will the
Minister of Communications be pleas-
ed to state:

(a) the amount invested so far im
the Indian Telephone Industries at
Bangalore;

(b) the number of telephones manu-
factured or assembled; and

(c) the number of persons employ-
ed by them? ploy

The Deputy Minister of Communi-

cations (Shri Raj Bahadar) (a) Rs.
2,22,50,400.

(b) 49884 up to 31st May 1952.
(c) 1,617.
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The Parliamentary Secretary to the

Prime Minister (Shri Satish Chandra):

(a) and' (b). Two statements giving

the available information are placed

on the Table of the House. [See
Appendix XI, annexure No. 5],
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